
FORM-A 
PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation 

Process) Regulations, 2017) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 
MAX LIFE PENSION FUND MANAGEMENT LIMITED. 

S. No. PARTICULARS 
TIMELINE 

NAME OF 
1. PERSON 

CORPORATE MAX LIFE PENSION FUND 

DATE OF INCORPORATION OF 
2• CORPORATEPERSON 

MANAGEMENT LIMITED 

28/02/2022 

AUTI-IORITY UNDER WI-IICH 
CORPORATE PERSON IS REGISTRAR OF COMPANIES -DELHI 

3• INCORPORATED ANDHARYANA 

/REGISTER.ED 
CORPORATE IDENTITY 
NUMBER/ LIMITED LIABILITY 

4. IDENTITY NUMBER OF U66020HR2022PLC101655 

CORPORATE PERSON 

Regd. Office:- 3RD FLOOR, PLOT NO. 90 

C, SECTOR 18, URBAN ESTATE, 

GURGAON, GURUGRAM, HARYANA, 

ADDRESS OF THE REGISTERED INDIA, 122001. 

OFFICE AND PRINCIPAL Website: 
S. OFFICE (IF ANY) OF https://WW\V.1na'<lifepensionfund.co1n/ 

CORPORATE PERSON Branch Office:- 2ND FLOOR, BABA 
HOUSE, PLOT BEARING CTS, NO 268 M 

LIQUIDATION 

V ROAD, CHAKALA, ANDHERI EAST 

CHAKALA, MUMBAI, MAHARASHTRA, 

IND IA - 400093. 

6. COMMENCEMENT DATE OF 29/07/2025 
CORPORA TE PERSON 

NAME, ADDRESS, EMAIL 

ADDRESS, TELEPI-IONE 
7. NUMBER AND THE 

REGISTRATION NUMBER OF 

THE LIQUIDATOR /4v·s"', .... 
• ~cg_. - IV0~ 
~~ . \ 
* . 6? 
~ a A <i." 

HARDEV SINGH 
ADDRESS: 101, PLOT NO. 6, LSC, 

V ARDHMAN RAJDHANI PLAZA 

NEWRAJDHANIENCLAVE,DELHI~ 
110092. 
EMAIL ADDRESS:-

SINGH l-IARDEV@R.EDIFF.MAIL.COM 

TELEPHONE NUMBER: +9l 



9810331425 
REG. NO.: IBBI/IPA-002/IP-
N00l 77/2017-18/10449 
AFA Valid:- 31.12.2025 

8. 
LAST DATE FOR SUBMISSION 28/08/2025 OF CLAIMS 

Notice is hereby given that MAX LIFE PENSION FUND MANAGEMENT LIMITED has 
con1111enced voluntary liquidation on 29/07/2025. 

The stakeholders of MAX LIFE PENSION FUND MANAGEMENT LIMITED are hereby called upon to sub1nit proof of their clain1s, on or before 28/08/2025 to the liquidator at the 
address 111entioned against ite1n 7. 

The financial creditors shall subn1it their proof of claims by electronic means only. All other 
stakeholders 1nay sub1nit the proof of claims in person, by post or by electronic means. 

Sub111ission of false or i • 1g proofs of clain1 shall attract penalties . 

• h ~ ar ev 111g ~- « 
Liquidator of M _ _ ION FUND MANAGEMENT LIMITED 
REG. NO.: IBBI/IPA-002/IP-N00l 77/2017-18/10449 
Date: 01/08/2025 
Place: Delhi 
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